243 Re. Final

[Shri Raghunatha Reddy]
Meeting of the company heid on 8th
June, 1872, It is trvie that the LIC.
did not perticipate in any woting but
the circumstances in which this was
done are as follows:

The shareholding of the L.I.C. being
only 9.9 per cent they felt that no re-
sults may be achieved by opposing
the resolution for adoption of accounts
or of re-election of Directors. The
company representatives were there-
fore called to the office of the LIC.
before the Annuel General Meeting
to discuss the various fiwancial irre-
gularities disclosed by the annual re-
port for the year ended 30th Septem-
ber 1971, After comsultations with
the Reserve Bank of India it was put
to the management of the company
that they woulkd make a statement in

-the meeting in order to ensure that
the company Directors bound them-
selveg to concentrate their efforts on
the recavery of the company's funds
in consultation with their bankers and
auditors. The reguired statement was

e gt the Apaual Genersl Meeting

the representstives of LIC,
UZTY and nafionslised hanke who
attended the meeting did not partici-
pate in the voting.

1258, hes.

RE, FINAL REPORT OF THE THIRD
PAY COMMISSION

i gwn, wx wow : (s7ar)
e A0S, & Wi § F aweTT
& Yatrer favrey

SHRT PILOO MODY (Godhra): *
MR. SPEAKER: No. I am not allow-
ing you.

Mr. Banerjee, I allowed you under
Rule 277. This is about delay in the
submission of the final report of the
Pay Commigsion. I will ask the. Minis-
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ter to come up with a statement. ...

SHRI S. M. ERJEE (Kanpur):
Before that, Sir, I wish to remingd you,
in this very House, repeated, assuran-
ces were given by the Einance Minis-
ter and by the Minister of State in
the Ministry of Finance stating that
the Pay Commission will submit its
final report by the end of this month,
in other words, by the end of this
year, Every day practically I have
been mentioning this, hecayse I had
a fear in my mind that the Pay Com-
mission may ask for a further extem~
sion of time and that they would
delay the report once the Parliament
is adjourned, since Parliament is be-

ing adjoumed today.

Now, Sir, this is not merely a ques-
tion of the 28 lakhs of Central Gov-
ernment employees; there are lakhs
of the Army, the Navy and the Air
Force personmel, They are egually
agitated over this abnormal delay be-
cause many thousands of people have
retired during 1971 and 1972. Once
the Pay Commission repert is oyt and
if it is not mentioned that this will
have retrospective effect, all these
persons will not be able to get any
benefit out of this report.

13.00. hra.

i wenld, therefere, request the hon.
Minister to make a statement and
give a categorical assurance that the
Pay Commigsion will not be ailowed
to extend their time and the repornt
will be submyitied this pear and more-
over it will be jmplemented retros-
pectively after digcussions with the
employees’ representatives.

THE MINISTER OF STATE IN THE
X QF FINANCE (SHRY

K, R. GANESH): Honourable Mem-
bers will ‘recall that in response to
Questiong raised in the House it was
stated some timg bagk that aecording

*Not recorded.

T -



245 Re, Final

to the indications then available the
final Report of the Third Pay Corh-
mission was likely to be received by
the end of the curient year. The
Commission have been making every
effort to complete their work within
this time. (Interruptions) The Com-
mission recently had occasion to re-
view the progress made in this direc-
tion with a view to assesming the fur-
ther time which may be required by
them to complete the remaining work
and they think that a little more time
would be necessary. The Govern-
ment are in touch with the Commis-
sion and hope that the Commission
would be able to submit their Final
Report soon. (Interruptions).

MR. SPEAKER: I have not called
anyone. I am not allowing anybody
to speak now. (Interruptions).

SHRI S. M. BANERJEE: At least
let the hon Minister complete the
statement. We have not been able to
hear him at all.

SHRI K. R. GANESH: I have noth-
ing to hide, I am prepared to read
out the later part of the statement
again,

The Commission recently had occa-
sion to review the progress made in
this direction with a view to assessing
the further time which may be re-
quired by them to complete the re-
maining work and they think that a
little more time would be necessary.
The Government are in touch with
the Commission and hope that the
Commission would be able to submit
their Final Report soon. (Interrup-
tions).

MR, SPEAKER: Kindly sit down—
»dll of you. (Interruptions).

T gitr 85 W | preage sit down,
Do not disturb thegkiouse.
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SHR] K. R. GANESH: We have
given a statement to the House many
times  According to justifications we
got from the Pay Commission, their
Report will be submitted by the end
of thus year. There is no doubt about
it; there is no dispute about it. Re-
cently, and also because of the illness
of the Chairman, the Pay Commission
have reviewed the work and they
think.  (Interruptions)—Please let
me complete my statement if you
want to know the government line;
but if you shout, I shall sit down—
Recently the Pay Commission had
occasion to review their work and
they have come to the conclusion that
some residual work will be left. Still,
we had given an assurance to Parlia-
ment and it was the responsibility of
Government to come and explain this
position. Govermment are in touch
with the Pay Commission. ...

SHRI ATAL BIHARI VAJPAYEE
(Gwalior): How long?

SHRI K. R, GANBSH: It is the in-
tention of Government to see that
the Pay Commission submit their re-
port as early as it can be finalised.

SHRI ATAL BIHARI VAJPAYEE:
How long? (Interruptions).

MR. SPEAKER: The Minister may
kindly sit down. He has made his
statement.

SHRI K. R, GANESH: We are tell-
ing them. The views expressed by
hon. Members will also be conveyed
to them {(Interruption). He does not
understand anything about the Pay
Coxamission.
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SHRI K R. GANESH: The Commis-

sion want some lLittle time to do the

residual work. So the word ‘soon’
used is very appropriate,

SEVERAL HON. MEMBERS rose—~—

MR. SPEAKER: Order, order. You
have made a mockery of this House.

it gwH WK WO : AL AEIA,
T A AT FO L /T AR WY
FAAIfrAr F1 IT TG T I )
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RE DHARNA BY U.P. WEAVERS

A Xagr® el ()
w57 TgE, Jo qTo &F 40 T AR
gy Rw #T g| qifady ¥ avvga
qarg g W@ & W 9w gy A § fr
o fam & fafreet s SRA IO & wwE
T go dro & gTHT AT T QYR 1T W
FA oga W% AT Y, § wE v AT T

DECEMBER 22, 1972

U. P. Weavers 248
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